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NATIONAL COMPANY LAW APPELLATE TRIBUNAL, NEW DELHI 

DAILY CAUSE LIST DATED 16.09.2019 (MONDAY) 

COURT III 

10:30 AM 

 

   In the Court of Hon’ble Mr. Justice Bansi Lal Bhat, Member (Judicial) and Hon’ble Mr. Balvinder Singh, Member 

(Technical). 

 

For Admission (Fresh Case) 

  S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 937 of 

2019 

 

Ansal Properties & Infrastructure Ltd. 

Vs. 

MGF Developments Ltd. 

Henna George Akhil Sachar 

 

For Admission (After Notice) 

2.   Comp. App. (AT) 

No.100 of 2019 

 

Mangala Investments Ltd & Ors. 

Vs. 

Canara Land Investments Ltd & Ors. 

 

Harshit Agarwal  Aravindh S 

3.  Comp. App (AT) 

No. 177 of 2019 

 

 

Calcutta Rubber Factory Pvt. Ltd. & Ors. 

Vs. 

Registrar of Companies , Delhi & 

Haryana. 

 

Ashish Middha   

 

For Hearing (Part Heard) 

4.  Comp. App. (AT) 

No. 169 of 2018 

 

BS Limited  

Vs. 

Registrar of Companies & Ors. 

Milan Singh 

Negi 

Raghvendra 

Singh-R3 

5.  Comp. App. (AT) 

No. 214 of 2018 

 

 

B. Subba Reddy 

Vs. 

S S Organics Ltd. & Ors. 

With 

Arvind Kumar Pooja Saigal 

Aksahay Gupta 

6.  Comp. App. (AT) 

No. 344 of 2018 

 

B. Subba Reddy 

Vs. 

S.S. Organics Ltd. & Ors. 

 

Arvind Kumar Pooja Saigal 

Aksahay Gupta 

7.  Comp. App. (AT) 

No. 414 of 2018 
 

Shri Madan Lal Food Products Pvt. 

Ltd. 

Vs. 

Union of India, through Ministry of 

Corporate Affairs & Anr. 

 

Himanshu Harbola Prema 

Priyadarshini (R1 

& R2) 
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For Hearing 

8.  Comp. App (AT) 

No. 323 of 2018 

 

Axestrack Software Solutions Pvt. 

Ltd. 

Vs. 

Harman Singh Arora & Ors. 
With 

Manisha Choudhary Jatin Mongia 

R1 to 4. 

9.  Comp. App. (AT) 

No. 243 of 2019 

 

Axcestrack Software Solutions Pvt Ltd. 

Vs. 

Harman Singh Arora & Ors. 

 

Naveen Dahiya  Jatin Mongia (R1-

R4) 

Rahul Yadav (R-5) 

10.  Comp. App. (AT) 

(Ins) No. 764 of 

2018 

Atithi Narendra Patel & Anr. 

Vs. 

Dipco Pvt. Ltd. 

 

Nitin Mishra Anusuya Salwan 

Anant A. Pavgi 

11.  Comp. App. (AT) 

No. 65 of 2019 

 

 

C.Valli Narayan 

Vs. 

C.Krishniah Chetty & Sons Pvt Ltd & 

Ors. 

Aakanksha kaul Mandeep Kalra 

Nitesh Shrivastava 

Nishant Shankar 

Isha Khurana 

(R1)(R10) 

Saneep Narain 

N. Batra 

Anjali 

(R2)-(R7) 

 

Copy to: - 

 

1. Notice Board                                                                                                            By Order 

2. Reception                       

3. Record File                               -sd/- 

4. Website: www.nclat.nic.in                                                                                   Registrar         

http://www.nclat.nic.in/

